
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,3rd May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(IO)/70/2016 HIMADRI DOWERAH
            Versus
RAJIV DUTTA and 3 ORS.

MR.P DAS
MR. N K KALITA
MR.R TALUKDAR

MR.G RAHUL(R-2)
MR.D M NATH R-2

2 CRP/18/2021 ARUN GOGOI
            Versus
HIMANI UZIR AND 2 ORS

MR. P C DEY
MR I HAQUE

MR. N BHARALI (OP1)
MR. D BARUAH (R-1)
MS. N UPADHYAY (R-1)
MR. A I Ali (R-1)
MR A RAHMAN (OP1)
MS G Gayan (OP1)

3 WP(C)/4652/2023 SURAJIT ROY
            Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 5 ORS

MR. H BURAGOHAIN SC, HIGHER EDU
SC, BTC

4 WP(C)/992/2024 DIGANTA CHAKRABARTY
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. A C SARMA
MR. B HALDAR
MR G BHARADWAJ
MR B DEORI

MR B D DAS (R7)
MR H K SARMA (R7)
SC ASSAM PHARMACY
COUNCIL
MR. H R DAS (R7)
SC, HEALTH

5 WP(C)/1563/2024 IKBAL HUSSAIN AND ANR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. P MAHANTA
MS. P SAHARIA
C SARMA

MR B D DAS (R-6)
MR H K SARMA (R-6)
MRS R DEKA (R-6)
MR. H R DAS (R-6)
SC, HEALTH

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 03/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
3) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
4) MR. I HUSSAIN 20-04-2024 To 03-05-2024
5) MR B ACHARYYA 20-04-2024 To 15-06-2024
6) MR. M A CHOUDHURY 22-04-2024 To 07-05-2024
7) MR P C DEY 26-04-2024 To 04-05-2024
8) MR. B P SINHA 25-04-2024 To 03-05-2024
9) MR. S K SINHA 25-04-2024 To 22-05-2024
10) MR. D SAIKIA 30-04-2024 To 04-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235572016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040822021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148292023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029032024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056532024


11) MR. M RAHMAN 30-04-2024 To 24-05-2024
12) MR. A R SIKDAR 01-05-2024 To 03-05-2024
13) MS. D SAIKIA 01-05-2024 To 10-05-2024
14) MR B PATHAK 03-05-2024 To 25-05-2024
15) MR S DASGUPTA 06-05-2024 To 30-08-2024
16) MR A KALITA 06-05-2024 To 06-05-2024
17) MR D K DAS 20-05-2024 To 10-06-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,3rd May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP/147/2018 M/S. ADARSH REAL ESTATE AND
ASSOCIATES PVT. LTD.
            Versus
M/S. ECE INDUSTRIES LTD.

MR. M K SHARMA
MR G DAS

2 WP(C)/4783/2018 ABUL HUSSAIN AND ANR.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MD. A J ATIA
MS J MARIYAM
MS A H ATIA

GA, ASSAM

3 WP(C)/4890/2018 NUR ISLAM SK.
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. M U MONDAL
MS. N NASRIN
MD. I H KHAN

MR. B C DAS (R11)
GA, ASSAM
MR. D A KAIYUM (R11)
MR. S SARMA (R8)
MR. R HAZARIKA (R8)
MR. S BORTHAKUR (R8)
MR. J ROY (R8)
MS. S KAKATI (R8)
MR. C CHAKRAVARTY (R8)
MR E HUSSAIN (R11)

4 WP(C)/8866/2018 PRANAB KR. DOLEY
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. P K BORAH
MR. D GOGOI

GA, ASSAM

5 WP(C)/7062/2019 BASER ALI
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. R P SARMAH
MR. P N SHARMA
MR B KOTAKY
MS S P CHETRY

GA, ASSAM
MS. R B BORA
SC. REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 03/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
3) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
4) MR. I HUSSAIN 20-04-2024 To 03-05-2024
5) MR B ACHARYYA 20-04-2024 To 15-06-2024
6) MR. M A CHOUDHURY 22-04-2024 To 07-05-2024
7) MR P C DEY 26-04-2024 To 04-05-2024
8) MR. B P SINHA 25-04-2024 To 03-05-2024
9) MR. S K SINHA 25-04-2024 To 22-05-2024
10) MR. D SAIKIA 30-04-2024 To 04-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215802018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010151782018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010282172018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228872019


11) MR. M RAHMAN 30-04-2024 To 24-05-2024
12) MR. A R SIKDAR 01-05-2024 To 03-05-2024
13) MS. D SAIKIA 01-05-2024 To 10-05-2024
14) MR B PATHAK 03-05-2024 To 25-05-2024
15) MR S DASGUPTA 06-05-2024 To 30-08-2024
16) MR A KALITA 06-05-2024 To 06-05-2024
17) MR D K DAS 20-05-2024 To 10-06-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,3rd May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3680/2022 SHILPI CHAKROBORTY
            Versus
THE UNION OF INDIA AND 5 ORS

MR. M DUTTA
MS S DEV

SC, AG (A AND E)
GA, ASSAM
MR. K K PARASAR
ASSTT.S.G.I.

2 WP(C)/5904/2022 ROJINA PARBIN
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR J PAYENG
MS. C BARMAN

GA, ASSAM

3 WP(C)/1470/2023 ASHUTOSH BHOWMICK AND 29 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. N H MAZARBHUIYAN
MS. L WAJEEDA
MR. M H SAIKIA
MR R I BHUYAN

GA, ASSAM

4 WP(C)/5744/2023 GOPA DEY
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR. R MAJUMDAR
MS. J GHOSH

SC, ELEM. EDU
GA, ASSAM
SC, SEC. EDU.

5 WP(C)/6522/2023 ANJAN CHAKRABORTY
            Versus
THE SILCHAR MUNICIPAL BOARD AND 3
ORS

MS. P CHAKRABORTY
MS. A DAS
MS. K KHAN

SC, SILCHAR MUNICIPAL
BOARD
GA, ASSAM
MR SISHIR DUTTA (R1)
MS S MOCHAHARI (R1)
MR. S DUTTA (R1)
MR S DUTTA (R1)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 03/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. S K SAHARIAH 18-04-2024 To 06-05-2024
3) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
4) MR. I HUSSAIN 20-04-2024 To 03-05-2024
5) MR B ACHARYYA 20-04-2024 To 15-06-2024
6) MR. M A CHOUDHURY 22-04-2024 To 07-05-2024
7) MR P C DEY 26-04-2024 To 04-05-2024
8) MR. B P SINHA 25-04-2024 To 03-05-2024
9) MR. S K SINHA 25-04-2024 To 22-05-2024
10) MR. D SAIKIA 30-04-2024 To 04-05-2024
11) MR. M RAHMAN 30-04-2024 To 24-05-2024
12) MR. A R SIKDAR 01-05-2024 To 03-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105602022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010180832022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042962023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253572023


13) MS. D SAIKIA 01-05-2024 To 10-05-2024
14) MR B PATHAK 03-05-2024 To 25-05-2024
15) MR S DASGUPTA 06-05-2024 To 30-08-2024
16) MR A KALITA 06-05-2024 To 06-05-2024
17) MR D K DAS 20-05-2024 To 10-06-2024
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